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N». of projectsapproved  Central assistance sanctioned

to Questions 206

Centrally Sponsored Sportzs Infras-
tracturel projests in Karnatolka

1179. SHRI J. P. JAVALIL: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased ic state:

(a) whether it is a fact that some
spert: infrastructural projects assist-
ed by Central Governmen; are uader
irplementation in the State of Kar-
nataka;

(b) if so, the details thereof;

(c) whether XKarnataka Govern-
ment has also sent any fresh pro-
posals for new projects; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAWN RE-
SOURCE DEVELOPMENT (DE-
PARTMENT OF YOUTH AFFAIRS
& SPORTS) WITH ADDITIONAL
CHARGE OF DEPARTMENT OF
WOMEN & CHILD DEVELOPMENT

(KUM. MAMATA BANERJEE): (a)
Yes, Sir.
(b) The details of sports icfras-

tructure projects sanctioned wre as
under:

Mo. of projec’s completed

81

(¢) Yes, Sir.

(@) Government of Karnataka for-
warded following fresh proposals
during the last 3 years:—

1988-89 27 proposals
1989-90 12 proposals
1950-91. 11 proposals

ToraL 50 propossls

These cculd not be considered ear-
lier berguse the Department has, as
a matter of policy decided, not to
entertain fresh proposals when a large

Rs. 1,45,29,280/-

17

number of projects are remaining in-
complete.

Merger of regional rural hanks with

1180. SHRI PRABHAKAR RAO
KALVALA: Will the Minister of
FINANCE be pleased to state: .

(a) whether it is a fact that Gov-
srnment propose to merge regional
rural bauks ‘with the spomsoring na-
tionalised banks;

(b) if so, the detnils ther=otf; and

(c) by when a decision is likely to
be taken in this regard?



